5 Writtenn Answers

Information about new cases regis-
tered, if any, is not available.

Liqour sale in Andhara Pradesh

2238. SHRI KRISHNA MO-
HAN BHAMIDIPATT :

SHRI K.V.R.S. BALA

SUBBA RAO:

Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether  Government are
aware of the continuing encourage-
xment being given to Arrack (Liquor)
‘Societies 1n tribal areas of Andhra
Pradesh despite numerous represen-
tations; and

{b) whether Government propose
10 take action to stop increase of
tiqour sales in tribal areas of Andhra
Pradesh?

THE MINISTER OF STATE
IN THE MINISTRY OF HOME
AFTAIRS (SHRI P. VENKATA-
SUBBAIAH) : (a) and (b) In the
.Scheduled areas, the tribals are
Aree to hrew their own liqour for
~8omestic consumption. Arrack shops
are opened in these areas mainly
to cater to the needs of non-tribals
avho have noright to brew their own
“diquor, There has not been any increa-
sein the number of liqour shopsin the
scheduled areas for the vear 1982-83.
The welfare of tribals is duly taken
dnto account in the excise policy
wl the State Government.

Assaultion a Journalist and his
family

2289. SHRI . ARABINDA
éGHObH Will the Minister of HOME
AFFAIRS Dbe pleased to state :

{a) whether it is a fact that
$hri D.P. Das Gupta, the Ranchi
gorrespondent of ‘Hindu’ and ‘Basu-
mati’ and member of the Journalist
Action Committee was brutally
assaulted on Q?nd September, 1982
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asreported in ‘Statesman’, Calcutta
Edition of 23-9-1682 by an armed
gang of Congress Workers of the
Doranda area, moreover the hood-
lums ransacked the house of Shri
Das Gupta, assaulted him with
dagger and bhojali and two of his
daughters were also assaulted ;
and
|
(b) what action had been taken
by the Government of Bihar to stop
this sort of criminzl activities Iy
the Ruling Party workers zgainst
the said jourpalist ?°

§

THE MINISTER OF STATE
IN THE MINISTRY OF HOME
AFFAIRS (SHRI P. VENKATA-
SUBBAIAH) : (a) and (b) A news
item appeared in the ‘Statesman’
Calcutta Edition 23rd September
1982. The State Government is
responsible for enforcing the law
relating to offences. The matter
has, however, heen brought to the
notice of the Government of Bihar
as law and order including preven-
tion and detectior. of crimes is a
state subject. :

Forged Signature of M.Ps. on
Passport Forms

2240. SHRI SHRIKANT VER-
MA: Will the Minister of HOME
AFFAIRS be pleased to state:

{a) whether Goveinmentareawa-
re that there are a number of rackets
operating in Delhi which forge the
signature of Members of Parliament or
the passport form of those who are
desirous of getting passports; and

(b) if so, what steps Government
have taken to stop these operations ¥

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFA-
IRS (SHRI P. VENKATASUBBAI-
AH): (a) One such czse wese¢pot tec
in1g8randiyinig82 (uptogo -9-1982)
to the Delhi police. -



